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Ragging in Delhi University Colleges

863. SHRI S. S. AHLUWALIA: Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact
fias been banned in the
Delhi University; and

that ragging
campus of the

(b) if so, whether Government propose
to ban ragging in all other Universities in
the Country?

THE MINISTER OF HUMAN RE-
SOURCE.  DEVELOPMENT (SHRI AR-
JUN SINGH): (a) Ragging in any form
was banned under the existing Ordinance
XV-B of the University of Delhi. The
Executive Council of the University passed
a new and detafled Ordinance XV-C on
5.10.91 strictly prohibiting ragging within
the promises of all Colleges and |
partments of the University as well o8
“on public transport, The new Ordinance
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provides for stringent punishment, includ-A:

ing rustication and expulsion, for thqse
students found guilty of ragging.
{b) Government has drawn the atten-

tion of Vice-Chancellors of all Universi-
ties,  Directors of IITs, Principals  of.
Regional Engineering Colleges and Educa-
tion Secrctaries of all States/UTs to some
recent incidents of ragging and requested
them to take immediate. steps to put a.
stop to this undesirable activity and to
provide new students conditions in which
they feel welcome and comfortahle

Discovery of cobpér in Orissa

864. SHRI JAGADISH JANI: Wil
the Minister of MINES be pleased to state:

(a) whether it is a fact that Govern-
ment have copper in some parts of Orissa;

(b) if so, what are the details thereof;
and

{c) the steps Government have taken
for the proper exploitation of those cop-
per mines? .

THE MINISTER OF STATE OF THE

MINISTRY OF MINES (SHRI BAL-
RAM SINGH YADAV): (a) Yes, Sir.
(b) The Geological Survey of India

(GSI) have proved 1.66 million tonnes
of copper ore with an average of 1.59
per cent copper at Kesharpur in Mayﬁr—
bhanj district and 1.81 million tonnes of
copper ore with 1.04 per cent copper at
Adash in Sambalpur district of Orissa.

(c) Orissa Mining Corporation, a State
Government Undertaking, have since ap-
plied for grant of prospeciing Licence for
copper in these areas,

Sefting up of charg, chrome planis

865. SHRI JAGADISH JANI: Will the
Minister of STEEL be pleased to state:

(a) what j5 the number of charge
chrome plants set up in the public sector;

(b) what is the ‘Tocation of such plants
in public sector;



